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IN THE HIGH COURT OF DELHI AT NEW DELHI
CS(OS) 1330/2011
RAJESH KUMAR GuLATlI .. Plaintiff

Through:  Mr. Rajeeve Mehra, Senior Advocate,
Ms  Shreya Vedantika Mehra
Advocate and Mr Arvind Sharma
Advocates.

VEersus

KRISHAN KUMAR .. Defendant
Through:  Mr. Uday Gupta Sr. Advocate, Mr.

Amit Gupta Adv., Ms. Shivani Gupta

Advocate, Mr. Pritesh  Kumar

Advocates
CORAM:
HON'BLE MR. JUSTICE SUBRAMONIUM PRASAD
ORDER
26.11.2025

The case is ripe for hearing.
List on 28.03.2026.

SUBRAMONIUM PRASAD, J

NOVEMBER 26, 2025
Prateek
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